PUBLIC ANNOUNCEMENT
[Under Regulation 6 of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016]

FOR THE ATTENTION OF THE CREDITORS OF
ANAND INFOEDGE PRIVATE LIMITED

RELEVANT PARTICULARS

1. |Name of Corporate Debtor MIAIIIJ IHFUEDBE PRIVATE LIMITED

2. |Date of incorporation of Corporate Debtor [£/-U9-20

3. |Authority under which Corporate Debtor is |Registrar of Companies- Delhi & Haryana (RoC-Delhi)
incorporated / registered

4. |Corporate Identity No. / Limited Liability  |U72300DL2007PTC 168769
Identification No. of Carporate Debtor

5. |Address of the registered office and Regd. Office: JAO911, Plot No.10, DLF Tower-A,
principal office (if any) of Corporate Debtor | Jasola, South Delhi, New Delhi-110025

6. |Insolvency commencement date in 22.07.2024 (Date of receipt of copy of admission
respect of Corporate Deblor order pronounced on 19.07.2024)

7. |Estimated date of closure of insolvency ~ |18-01-2025
resolution process

8. |Name and Registration number of the Narender Kumar Sharma
insolvency professional acting as Interim | Reg. No.: IBBI/IPA-002/IP-N00125/2017-18/10294
Resolution Professional AFA Valid Upto : 31.12.2025

9. |Address & email of the interim resolution | Add.: Plot No.- D-1/2, Welcom Group CGHS,
professional, as registered with the board | Plot No. 6, Sector-3, Dwarka, New Delhi-110078
Email : nksharma.fes@gmail.com

10,|Address and e-mail to be used for
correspondence with the Interim
Resolution Professional Email : cirp.festivalcity@gmail.com

Add.: Plot No.- 112A, Phase-V, Udyog Vihar,
Gurugram, Haryana-122016

11.|Last date for submission of claims 05.08.2024 (14 days from CIRP Commencement)

12.|Classes of creditors, if any, under dause (b) | Real Estate Allottees
of sub-section (6A) of section 21, ascertained
by the Interim Resolution Professional

13.,|Names of insolvency professionals identified | 1. Rahul Maheshwari

toactas authorisedre fative of creditors| Regn. No.: IBBI/IPA-002/IP-N01046/2021-2022/13625
inaclass (three names for each class) 2. Deepak Joshi

Regn. No.: IBBI/IPA-001/IP-P-02691/2022-2023/14199
3. Binod Kumar Singh

Regn. No.: IBBI/IPA-001/IP-P-02688/2022-2023/14108

14.|(2) Relevant forms and (a) Web links: festivalcitycirp.com
. ) . hitps:/fwww.ibbi.gov.in/home/downloads
(b) Details of authorized representatives | (b) Physical Add.: Plot No.- 112A, Phase-V,

are available at: Udyog Vihar, Gurugram, Haryana-122016

Natice is hereby given that the National Company Law Tribunal has ordered the commencement of a

carporate insolvency resolution process of the Anand Infoedge Private Limited on 19.07.2024 (copy of

the order received by the IRP on 22.07.2024).

The creditors of Anand Infoedge Private Limited are hereby called upon to submit their claims with proof

on or before 05.08,2024 to the interim resolution professional at the address mentioned against entry No.

10abave.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may

submit the claims with proof in person, by post or by electronic means.

Afinancial creditor belonging to a class, as listed against the entry No. 12 above, shall indicate its choice of

authorised representative from among the three insolvency professionals listed against enfry No.13

above to act as authorised representative of the Financial Creditors in Class (Real Estate Alloftees) in

Form CA.

Submission of false or misleading proofs of claim shall attract penalties as per Law. Sd/-
Narender Kumar Sharma

Interim Resolution Professional for Anand Infoedge Private Limited

Regn. No.: IBBI/IPA-002/1P-N00125/2017-18/10294

Date : 25.07.2024
Place: Gurugram, Haryana
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POSSESSION NOTICE [SECTION 13(4)] (For Immovable property)

Whereas: The undersigned being the Aulhorzed Officer of the Canara Bank under

Road, Sukhrali, Gurgaon-122001

Imterast Act, 2002 (Aot 54 of 200 (hersinafier referrad 1o as "the Act’) and i exertiss of
powers conferred under Seclion 13 (1) read with Rule 3 of the Secunty Inkerest
(Enforcement) Rules 2002, izssued @ Demand Nobice dated 02.02.2024 calling upon the
borrower Sh. Vinod Kumar, Prop. Vats Diary S/o Sh. Khazan Singh, 3427351, Gall Mo, 4
Samalka Viiage Kapashera, New Dehi-110037, Guarantor: 1. Sh. Nitin Vats Sio 5h. Vinod
rKumar, 242351, Gali Mo, 4 Samalky Vilage Kapashera, New Delhi - 110037, 2. 5mt
LeelavatiWio Sh. Vinod Kumar, 3327351, GaliNo. 4 Samalka Village Kapashera; New Delii -
FA00AT to repay the amount mentioned in the notice, baing Rs. 4,70,38,073.33 [Rupees
Four Crore Saventy Lakh Thirty Eight Thousand Seventy Threa and Thirty Nine paisa
onky)within 80 days from the date of receipd of the said nohce
The borrower having faited 1o repay the amount, notice is hereby given to the bormower
and the public in.general that the undersigned has faken possession of ihe property
described herein below in exercize of powers confemed on him | her under section 13 {4) of
the said Act, read with Fube B & 9 of the said Rule on thes 24th day of July of the year 2024,
The borrower in parbcular and the public in general ara hareby caubionad net to deal
with tha property and any dealings with the property will be subject to the charge of Canara
Bank for an amount of Rs. 4,70,38,073.38 (Rupees Four Crore Seventy Lakh Thirty Eight
Theusand Seventy Three and Thirty Nine paisa only) and inferest thereon
The borrower's attention’is invited to the provisions of Section 13 [3) of the Ack, in
respect of ime available, to redeem the secured assets.

Description of the Immovable Property
1. Property comprised-in Khasra MNo. 53{1-18), T8M1{2-0), T8N 302007 ) & TEIM6{1-
9} fo the extent of 1140tk share measuring 142.50 sq yards siteated in extendad Lal
dora-abadi of village Samalka, Mear Kapashera, Mew Delhi in the name of Smi
Lesalavati Wia Sh, Vinod Kumar
2. Properly comprized in & co-shared parl of Khasra Mo, SB(1-18], TEM1(2-0) to the
extent of 1/16th share measuring 235.37 sq yards in extended abadi of Village Samalka,
Mear Kapashera, Mew Delhiinthe name of Smi. Leelavati Wis Sh. Vinod Kumiar.

(&) pab Housing

1T g

Riend. Office ; Sth Floor, Aniriksh Bhawan, 22, UG, Marg, New Delhi-110001, 8 : (1923367171, 2335THT2, 23705414, Website | www pribhousing com
Branch Office: C2721, First Floor, C-Block, Mata Chanan Devi Road, Janakpuri, New Delhi - 110058

Branch Office: Ground Floor, D-2, Sector - 3, Noida (U.P.) - 201301
POSSESSION NOTICE (FOR IMMOVABLE PROPERTIES)

Whereas the undersigned being the Authorised Officer of the PHNE Housi
Financial Assals & in compliancea of Ruls EE'E]Inf Enforcamant of Securify Interest Act, 2002, and in exercise of powers conferrad undes
!

soction iaﬁi 2) read with Rule 3 of the Securi
Bonount ca

Fate of recaiplof the sakd nolicals,

The borrowen's having filed b repay the amaunt, nolice is heraby given o the borrowen's and ihe public in genersl thal the undersigrad has taken
sassa tEaan of e propartyies descriiéd henain balow in adercise powars confaried on imihes undes Sacton 13{4) af the said Ad read with Ruba 8 o

|'h& said Rules on the dates mentioned against aach account

Thea barrowan's in parbcular and the public in genaral is hersby caubaned nat o deal wilh the propartyas and any desfing with 1hs

nterest (Enforcemant) Rulés 2002, issued demand noticels on the date mentioned against each
ing upan the respectve borrgwers to repay the amount as mentoned against each gccount within G0 days from the date

Finance Ltd. under the Secuntisation and Reconstruction of

nolice(sl

partyfies will be

subject 1o th charge of PMNE Mousing Finance Lid. far ihe amaunt and indenas! Bareon a5 ;.-cr:uw-e;ar:r:rrunl. ha borfowers’ atbention is invited
to provisions of Sub-section {8) of Sectioni ¥ of the Act, in respect of time available, to redeem the secured assets,
5 Laan Mameoithe | Demand Amoiirt Ciarte of Description Of The
Wee| Account BorraweriGo- Natice Oudstanding Posgessian Property Mortgaged
Na, BomowariGuarantor]  Dabe Taken
1. | HOULJAN® |Jitender Singh ! | 16-01-2024 | Rs. 9,57 449.49 (Rupeas Mne Lakh | 18-07-2024 | AN That Parl And Parcal Cf Flat No-13,
18524812 |Meena Meena Fifty Seven Thousand Four Hundred | (Physical) | Third Floor, Pocket - 5, Block- B1,
B.O.: Foety Nine and F-*.n:‘,' hmne Paisa Caly) Seclor - 35, Rohini, New Delhi-
Janakpuri Due as on 16-01-2024 110085,
2. | HOUMJAND |Vikash Chandra |21-04-2023( Rs. 127067248 (Fupses Twalve [19-07-2024 | All That Pad And Parcal O Flat Mo 13,
318590404 | And Kamlesh Lakhs Seventy Thousand Six Mundred | (Physleal) | Fourth Floor, Pockel - 1, Block- B8
B.0.. |Chandra Severty Two And Forly Eight Paisa Seclor- 34, Rehint, Delhi- 110085
Janakpuri Onity) Due as on 11-04-2023
3. | NHLINOIMZ |Mrs, Shikha Garg/ | 06-05-2024|  Rs. 5.36,80,803.42 [Rupees Five | 19-07-2024| All That Pard And Parcel OF Shop
21/941893 |Mr, Ankit Gargl Crare Thirty Six Lakh Eighty Thousand | (Symbolic)| Number FF 1 And Ff 2 First Floor,
B.0.: Noida |Mis Ansh Eight Hundred Three and Farty Two Grenno Complex - Commercial, Flat No
Mubticom Paisa Only} as on 06-05-2024 LrCPE iuﬁ%ﬁmlﬂf 36, Greater Nolda,

LACE:- JANAKPURI, NOIDA, DATE:- 24.07.2024

AUTHORIZED OFFICER, PNB HOUSING FINANCE LTD.

Date: 25-07-2024  Place: Gunyam Authorised Officer, Canara Bank

WWhilst care is taken prior to acceptance of advertising
copy, it is Nnot possible to verify its contents. The Indian
Express (P) Limited cannot be held responsible for such
contents, Nnor for any loss or damage incurred as a
result of transactions with companies, associations or
iNndividuals advertising in its nevwspapers or Publications.
readers make
Necessary inqQuiries before sending any monies or
entering iNnto any agreements with advertisers or
otherwise acting on an advertisement in any manner
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therefore

“"IMIPORTANT™

whatsoever.

recommend

that

doiel db Canara Bank
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Regional office :- Etah

A Government of India Undertaking

E-Auction Notice

as detailed in the table below:

E-AUCTION SALE NOTICE FOR SALE OF IMMOVABLE PROPERTY UNDER THE SECURITISATION AND RECONSTRUCTION OF
FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 READ WITH PROVISO TO RULE 8(6) OF THE SECURITY

INTEREST (ENFORCEMENT) RULES, 2002
Notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) that the below described

immovable Property mortgaged/charged to the Secured Creditor, the Symbolic Possession of which has been taken by the Authorised
Officer of Canara Bank, Secured Creditor, will be sold on “As is where is”, As is what is”, and “whatever there is” for the recovery
of dues to the Bank. As per Demand Notice under Section 13(2) & further interest thereon, charges and costs due to the Canara Bank,

Name & Address of Borrower

& Guarantors Total Liabilities

FORM A
PUEBLIC ANNOUNCEMENT

iUndar Rogulation & of the Insalvency and Bankruptey Board of India
ilnsolvency Resclution Process for Corperate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF

SHREE AMBIKA IMPEX LIMITED

i HELEVANT PARTICULARS
| Mama of Corporats Detrior | SHREE AMBIA BMPEX LIMITED
2 I_:I.!II.-e o Incor poration of Comorste Debios { 13021995

| 3. | Authormy undir which Corporees Debior | Riegistrar of Companies- Dalhl
15 Incorporated o F.'Fjb‘.l.‘ﬁ."f'
| 4 | Covparale Keality b Limiined Liabsliey
Idanitication Mo, of Corporaie Deliior
[ .!;.:'rl"u;:,:,-_'ll -r}_- megswmd oficn and
principal olfice (il ary] of Gormoraks
Detrior

Cint U144 2000 1996PLCDTE 268

| 316 B, Chambear, 10754 0.6, Gupta Road,
Warl Bagh. Central Dehi Dedhie 110005

| & | irsohvency commencament date in | 23072024
| respe of Corparnale Detlo
| 7 | Estimated date of cosure of Insohenoy | 18012025

FESLILAON [(NO0ESS

| & | Marme and the regisiration nurber of | Fam Phal Bhardeag

the insohency professional acting & Fiegd. Mo . Petitioner
Imierm Rescligion Professional BB IP&O01 PPOTA0E A S 1012053 . . .

] [ Al resss Ared eereail GF 1 Irferam 10025, Onkar Nagar B, Tiehdagar, Delhe 110035 g&lt)llﬁ;ethlgt tﬂeerg%%g;\:g/nprfpgggs %ergg{(ael

Resokiion Fokessions), a3 esEed bEFTha B caR hotmiELoam application to the Central Government

|___| with the Baard . s . under section 13 of the Companies Act,

140, | Afchre=e Argd eorvesil o Dee Ll A0 25, Onkar MNagar B Tihlags:, Delhk 110035 2013 seeking confirmation of alteration of
Cofespancence with the intenm cirpcalligrmail com the Memorandum of Association of the
resciution professional Company in terms of the special resolution

[ 10| La st o sibrmisssion of claims | 0608023 passed at the Extra ordinary general

[ 15| Ciasses of cracitons, If ary, undes MR meeting held on 16.05.2024 to enable the
clausa (b of sub-section (6A) of Company to change its Registered (_)ffice
st 1. aeertaind by e Inbsdim from "State of Haryana' to the 'National
P vl Capital territory of Delhi".

{13, Marres of Inscvency Professionals MA Any person whose interest is likely to be
ke W o oS Aol affected by the pl’OpOSGd change of the
Flapresentathve of credion In a class registered office of the Company may
{Three names fir gach class) deliver on the MCA-21 portal

:L'I-’- .|_:1:. Qeksvant Forms and | W ink: Pt Fitabl vy orrecloswncendis (www.mca.gov.in) by fl|lng investor

(o) Defalke of authonmed reoreseniaines | Physical Address; NA

ara suailabe at

Motice k8 hape L'l;.' aven that the Katlonal Compa 1)) Law Teibunal has -orderad the
commanoement of a corporate insohvency resalution prooesss of the Shree Amblka Impax
Limpted on 23.07.2024.

The eredilars of Shrae Ambika Impex Limitad, are bereby called upan 19 submit their claims
with proof an or before 06,08, 2024 to the interim resclution prafessional at the address
rmientioned againgt entry Mo, 10

The financal creditors shall submiit thair claims with |'|r:_'-c:-‘ by electronic maeans anly, All othaor
creditars may submil thea-clalms with proot in person, |.'l':.'|.'ll:lir OF I:‘:f ESBCTIONEC IMeans.

A financial areditor belonging 1o & clags, a6 listed against the entry Mo, 13, shall indicate 55 . 8
chosce of authorised representativa from among the three insohiency professionals bsted the address ment'_om?d bel_OW- L.
Apainst entry M 13 1o act a5 aulhorised epresentative of the class [N} inForm Ca, DS Namah Hospltallty Private Limited

Submisslon of false or misleading proofs of claim shal attract penaltics. S
RAM PHAL EHARDWAJ
Mame and Signature of Interim Resolution Professional

Diate and Place : 25,07/ 2024 and New Deln

PUBLIC ANNOUNCEMENT

|Under Regulafion & of the Insolvency and Bankrupicy Board of India
(Inschvency Rezclution Process for Corporate Persons) Regulations, 2016]

FOR THE ATTENTION OF THE CREDITORS OF

FORM NO. INC-26

[Pursuant to rule 30 the Companies
(Incorporation) Rules, 2014]

Advertisement to be published in the

newspaper for change

of registered office of the company from

one State to another

| Before the Central Government (power
delegated to Regional Director)

Northern Region

In the matter of sub-section (4) of
Section 13 of Companies Act, 2013 and
clause (a) of sub-rule (5) of rule 30 of
the Companies (Incorporation) Rules,

2014
and

In the matter of DS Namah Hospitality
Private Limited having its registered
office at SCO No. 310, Third Floor
Sector- 29, Gurgaon-122001, Haryana,

complaint form or cause to be delivered or

send by registered post of

objections supported by an affidavit stating
the nature of his/her interest and grounds of
opposition to the Regional Director at the
address B-2, Wing 2nd Floor, Paryawaran
Bhawan, CGO Complex, New Delhi-110
003 within fourteen days of the date of
publication of this notice with a copy to the
applicant company with a copy of the
applicant company at its registered office at

CIN: U55101HR2015PTC056264

SCONo. 310, Third Floor, Sector- 29,
Gurgaon-122001, Haryana, Email ID:
companysecretary@dsgroup.com
i For and on behalf of
DS Namah Hospitality Private Limited

Saurabh Gupta
DIN: 01952020

his/her

SD/-

Director

Date: 24.07.2024

Place: Gurugram

oo . Reserve Price ANAND INFOEDGE PRIVATE LIMITED
Description of Properties : - RELEVANT PARTICULARS
Eamest Money 10% I Name of Corporate Debtor |ANAND INFOEDGE PRIVATE LIMITED
2 Dafa of incorporation of Corporale Deblor 2709 2067
3. Buthanky undar which Corpoeate Deblor (s 'Raguslrar of Companies- Delhd & Hargana (RoC-Deki

ContactBranch Incharge, Canara Bank, Canara Bank, ETAH G T ROAD Branch (Ph. No.) 8272082328

e-mail id cb1437@canarabank.com Details: A/c No 209272434 IFSC Code:CNRB0001437

S/o Nathu Singh Shringar Nagar Gali No 3 Etah

(U.P)- 207001 Charges

thereon

West - House Of Pravesh, North - 15'wide Rasta, South -
Property Of Veerpal Singh.

Contact Mr SANJAY MEENA, Canara Bank, Canara Bank, MAINPURI Il Branch (Ph. No.) 8272082349

e-mail id cb18711@canarabank.com Details: A/c No 209272434 IFSC Code:CNRB0018711

436960/ -

Borrower/s: Mrs. Anupama Yadav W/o Shelendra | rs 1769117 Urem Of Ek Kita House No 156 Sec 23 Shringaar Nagar Etah Rs. 4 C
Yadav, Sheelendra Kumar Yadav S/o Kuwar Pal [ Intt. from Pargana Etah Sakeet Tehsil And Distt Etah Admeasuring 4369600/ -

Singh both R/o Shringar Nagar Etah (U.P.)- 01.07.2024 176.35 Sgm. Owned By Anupama Yadav W/o Shelendra R

207001, Guarantor/mortgagor : Sukhveer Singh 8;Ot.hers Kumar Yadav. Bounded As: East - House Of Rukum Pal, S

E

2N
in

5  Address of the regsterad ofice and
princpal office (iFany) of Comparate Dabbar

. #nsolvency commnencemeantd daie in '
respect of Corporese Debior

ircarpitabed | negishersd

crporale Menlity Mo ! Limitad Liahiliy

derlificzilion Mo, of Corgtrabe Dabiar

stimated date of chosure of Ingcivency

rescbilin process

ame and Ragislration numbar of the
sotvancy professional acting &= Interim

|UT23000L200TPTC 168769

| Regd. Office: JACS1, Piot Na. 10, DLF Towee-A,
Jascta, South Dahi, Mew Dalhi-110025

22072024 ([abe of fecaipl of Cogy 6f aemIssan
_:fﬂE':u.r-:-n-:ur-:&:l on T9.07.2024)

18-01-2025

| Narender Kumar Sharma
Reg. Mo.: IEBIIFA-ODZAP-NODT25:20717- 161 0294

FICOM ANYTHING TO EVERYTHIMNG.

Classifieds

EAST

CLASSIFIED AD DEPOT (CAD)

Book classified ads at your nearest Express
Group’s authorised Classified Ad Depots

Contact Mr MAYUR BHIRUD, Canara Bank, Canara Bank, GANESHPUR Branch (Ph. No.) 8272082335

e-mail id cb4299@canarabank.com Details: A/c No 209272434 IFSC Code:CNRB0004299

Borrower/s: M/s Lalit Printers Prop-Amrish Kumar [Rs. 1197812.82 | Urem Of Property Plot , Part Of Bhumi No. 75, Pacchim (now Rs.

Slo Chhadamilal Add. Canal Road , In Front Of| *Intt.from | Constructed Shop) Situated At Moza Ganeshpur Pargana 1090800/-
Degree College Ganjdundwara, Dist Kasganj UP- 01.07.2024 | And Tehsil Patiyali Dist Kasganj, UP-207242 Admeasuring

207242, Guarantor/mortgagor: Mrs. Jagat Pal Chai;eostrlﬁ:asreon 200 Sqft. Owned By Amrish Kumar S/o Chhadamilal. Rs.
S/o Baburam Rathor Canal Road Paschim Kevin Bounded As: East- Plot Of Mohar Singh, West- Road, North- 109080/ -
Ganjdundwara, Dist Kasganj UP-207242 Property Jagannath, South - Property Kishan Lal.

contact Branch incharge, Canara Bank, Civil Lines Etah (Ph. No.) 8272082327

e-mail id cb0372@canarabank.com Details: 209272434 IFSC Code:CNRB0000372

Ravi Yadav S/O Mr. Chet Ram Yadav, Mrs. Maya
Yadav W/O Mr. Chet Ram Yadav all R/o House
No 328, Sector No. 21 , Ward No 5. Yadav Nagar,
Gali No 2, Tehsil and Distt Etah, UP-207001

Borrower/s: M/S Sanjesh Yadav Contractors|ps 18371327 |1- EMT of commercial LAND AND BUILDING Situated Rs.
Prop: Mr. Sanjesh Yadav S/O Sh. Chet Ram| Intt. from Municipal No. 203/36 to 203/40 of sector 22 at G T Road | 949.63 Lakh
Yadav C/o Hotel Maya Palace, G T Road Etah, 01.07.2024 E.tah DIST- Etah Area §96 Sq Mtr. Owner: .Sri C.het R?m Rs
UP-207001, Guarantor/Mortgagor/s: Mr. & Others Singh Yadav S/O Ram Slr]gh Yadav Nagar Etarlm,Srl. Sanjeh '
Sanjesh Yadav S/O Mr. Chet Ram Yadav, Mr. Charges Yadav S/O Chet Ram Singh Yadav, Mr. Ravi Yadav S/o 94.96 Lakh
Chet Ram Yadav S/o Ram Singh Yadav, Mr. thereon Chetram Yadav Gali no.2 Yadav Nagar Agra Road Etah,

Smt. Maya devi W/O Sri Chetram Singh Yadav Yadav Nagar
Agra Road Etah. Bounded As: East- Property of Daya
Ram Sindhi, West- Agra Road, North- G T Road, South-
Property of Shishupal Singh Yadav

2. EMT of double storey Building ar C-08 Plot No. 166/12,Block D, Sector 50, Noida Distt. Gutam Buddh Nagar measuring
250.00 sq mtr. Owner : Shri Chetram Singh Yadav s/o Ram Singh Yadav Nagar Etah, Smt. Maya Devi w/o Shri Chetram
Singh Yadav, Ravi Yadav s/o Shri Chetram Singh Yadav, Sanjesh Yadav s/o Shri Chetram Singh Yadav . Bounded As:
East- Plot no. D-166/13, West- Plot no. D-166/11, North-Plot no. D-166/29 Sector 50, South-18 mtrs wide Road

Rs. 320.81 Lakh

Rs. 32.08 Lakh

of Parwati Devi, South-Road 10' wide

3. EMT of House situated at Sector No. 21 Ward-5 Galo No. 2 Yadav Nagar Etah with total area 271.07 sqmtr. Owner: Maya
Devi W/o Chetram Singh Yadav. Bounded As:East- Property of Chote Singh, West-Property of Shushila Devi, North-Property

Rs. 78.04 Lakh

Rs. 7.80 Lakh

House of Maya Devi.

4. EMT of Residential house situated at Yadav Nagar Chanchav Gaon Etah measuring 65.08 sq mtr. Owner : Maya Devi W/o
Chetram Singh Yadav. Bounded As: East-House of Badho Singh, West-House of Balbir Singh, North-8'Wide Road, South-

Rs. 14.47 Lakh

Rs. 1.44 Lakh

Last Date & Time for receipt tender document: 27.08.2024 up to 5.00 PM,
Date & Time of e-auction: 28.08.2024 from 11.30 AM to 12.30 PM
(With extension of 5 min. duration each till the conclusion of sale)

during office hours on any working day.

For details terms and conditions of the sale please refer the Canara Bank's website www.canarabank.com or may contact the related Branch

Date: 25.07.2024

Authorized Officer, Canara Bank

THE DEBTS RECOVERY TRIBUNAL, LUCKNOW

(Area of Jurisdiction: Part of Uttar Pradesh)
600/1 University Road, Near Hanuman Setu Mandir, Lucknow-226007

DRC. NO. 98 of 2023
NOTICE UNDER RULE 2 OF SECOND SCHEDULE TO THE INCOME TAX ACT 1961
READ WITH SECTION 29 OF RDDBFI ACT 1993
PUNJAB & SIND BANK ... APPLICANT
Vs
SHRI CHANDRA PRAKASH YADAV & OTHERS
To.
1. SHRICHANDRAPRAKASH YADAV, Adult, S/o ShriRajMangal Yadav
R/o Flat / House No. 60 C, Pocket D, SFS Flat, New Kondli, Mayur Vihar Phase IIl,
Delhi-110096.
Second Address: R/o Flat No. HO07, Tower I, Future Estate at Plot No. GH-16E,
Sector 01, GNIDA, Greater Noida West, Gautam Budh Nagar, U.P.-201306.
2. SHRIJAIPRAKASH YADAV, Adult, S/o Shri RajMangal Yadav
R/o Flat / House No. 60 C, Pocket D, SFS Flat, New Kondli, Mayur Vihar Phase lIl,
Delhi-110096.
3. M/S. FUTURE GREEN HOMES PVT. LTD. Registered Office at S-222, School Block,
Shakarpur, Delhi-110092, through its Director / Authorized Signatory.
Second Address: Office Address at D-39, Sector 06, Opposite Noida Authority,
Noida, U.P.-201301.

... DEFENDANTS

DEFENDANTS / CERTIFICATE DEBOTORS

1. Whereas a recovery certificate passed in O.A. No. 1615 of 2019 on 08.08.2022 has
been issued by the Debts Recovery Tribunal, Lucknow for recovery of a sum of Rs.
26,27,859.50 (Total Rs. Twenty Six Lakhs Twenty Seven Thousand Eight Hundred Fifty
Nine and Paisa Fifty Only) together with pendentelite and future interest @ 8.00% in
housing loan account from the date of filling of the Original Applicationi.e. 23.11.2019 ill
the loan is fully liquidated and costs succeeds and with cost jointly and severally till its
realisation from the certificate debtornos 1to 3.

2. You are hereby directed to pay the sum within 15 days of the receipt of the notice, failing
which the recovery shall be made in accordance with the Recovery of Debts and
BankruptcyAct, 1993 (51 of 1933 - AsAmended).

3. You are hereby ordered to declare on Affidavit the particulars of assets on or before

18.09.2024.
. You are hereby ordered to appear before the undersigned on 18.09.2024 at 10:30 AM.
. Inaddition to the same aforesaid you will be liable to pay the following:

Details of Cost :

[S20F

1. Amount of Application Fee Rs. 29,005/
2. Advocate's Fee Rs. 39,279/-
3. Publication Charges Rs.5500.00
4. Misc. Expenses Rs.5100/-
5. Clerkage Rs. 3928/
Given under my hand and seal at Lucknow on 19.07.2024
o3 RECOVERY OFFICER-II

DEBTS RECOVERY TRIBUNAL LUCKNOW

Re=olution Prafessicnal | AFA Valid Upto © 57.12.2025
Borrower/s: M/s Bhaiya Iron And Furniture Add. Rs. 1657953 Urem Of Urem Of Land And Building Situated At Devpura Rs. | .':'r'.ll.!rrL"E-'\_.:a.l.il_lgll of the ﬂ!:llz.rl'l"j_lrlﬁ:illéljzn A, ; Pl f'élt}-!_'l-'.‘:'__i'.l'l.'gl;::rl Froup L‘,EHE: = PATPARGANJ : CHAVI ADVERTISERS, Ph.: 9899701024,
Bhanwat Road Deevani Mod , Vill And Po Kharpari| , | Station Road, Mainpuri 205001 Owned By Mrs. Kamla Devi _ Fesara), Re i wh D Doand | Plol No. 6, Secior-3, Owarka, New Deifi-110072 22090987, 22235837, PREET VIHAR : AD BRIDGE COMMU-
o + Intt. from . . || 1182000/ Email : nksharma.fcs@gmail.com
Mainpuri Uttar Pradesh-205001, Dushyant Pratap 01.07.2024 W/o Late Shailendra Singh Chauhan R/o Ashokpur Sonai Rs T [T By e gy o Tt e T Thasa Utyog Vinar NICATION, Ph.: 9810029747, 42421234, 22017210,
Singh R/o Vill And PO Kharpari, Mainpuri, Uttar 8;0tlhers Mainpuri Admeasuring 83.61 Sqm. Owned By Kamla Devi W/o . comespandence wi the Interim Gursgrem, Haryana-122016 SHAKARPUR : PARICHAY ADVERTISING & MARKETING
Pradesh -205001, Guarantor/mortgagor : Mrs. Ch Late Shailendra Singh Chauhan. Bounded As: East - 10' 118200/- Resokution Prafeszional | Email : cirp festrvalcily Bgmail. com Ph.: 9350309890. 22519890. 22549890 ’
Kamla Devi W/o Late Shailendra Singh Chauhan arges | \vide Rasta, West - Others Property, North - Others Property, 1%, Lastdaba for submission of claims 05.08.2024 (14 days from TP Commencament) h ’ ’
R/o Village Ashokpur Sonai, Mainpuri 205001,| thereon |e o Others Property. 12 Classes of cradiers, i any, under clousa [b] | Real Estate Allotees WEST
Mr. Vishram Singh R/o Vill Post Midholi Lalpur afwib-gecton (54) afsection 11, sscentgred
Mainouri 205001 by the irdafim Resokhon Professiona R JANAKPURI : TRIMURTI ADVERTISERS, Ph.: 9810234206,
ainpur T Namss of imsalvency pcfessersis deriied 1, Rahul Maheshwar 25530307, KAROL BAGH (REGHARPURA) : K R ADVERTIS
Borrower/s: Mrs. Radha Devi W/o Shri Pati Ram, | p< 1945053 | Urem Of Urem Of Property Situated At Mohalla Kharagjeet Rs. ﬂ-_’n‘il:_r-_fgjf'ﬂﬁdﬁ%?'rﬁerla;uﬁrifﬁmlzrs_ﬂagn. No.: BBYIPA-D0Z!P-ND1 482021202211 3825 , ( ): -
Ved Prakash Dubey S/o Pati Ram both R/o 1255 N intt from Nagar Mauja Devpura City And Distt Mainpuri Uttar Pradesh 739000/_ in&class three names foreach class) i'n::mk-ﬁgh."|m-nﬂz:!p N ERS, Ph.: 9810316618, 9310316618, 41547697, KARAM-
Kharag Jeet Nagar Mainpuri 205001, Guarantor/ | " 17 0o, |Admeasuring 195.30 Sqm. Owned By Radha Devi W/o Shri 3, Binod Kumar Singh TRl t " PURA : GMJ ADVERTISING & MARKETING PVT. LTD., Ph.:
mortgagor : Saiyyad Jubair Ali S/o Late 8;O£h : Pati Ram. Bounded As: East- 10' Wide Rasta, West - House Rs. _ _ |Regn. No.: [BBAIPA-O01/IP-P-0258072022- 2023114104 9310333777, 9211333777, 9810883377, NEW MOTI
Mohammad Ali Krishna R/o Talkies Road Mainpuri Chargee: Of Ved Prakash, North - Property Of Ram Swaroop, South - | 73900/ - 14. (8] Relevant farms ang |l-ai| IIII'.I'?':':-' lu'-*g‘i:‘ff‘-ﬁl-'vqlﬁlll_:»rllrrlrjﬁﬂl i NAGAR : MITTAL ADVERTISING. Ph.: 25178183
£ psitweewibol. govinhomedownloads ’ ’
205001 thereon | ouse Of Ramesh Chand. (D captcresc epnssusties |5 A Pt 124, B 9810538183, 9555945923, MOTI NAGAR : UMA ADVER-
Borrower/s: Mrs. Rashmi Dubevy W/o Pivush Rs. 628957 | Urem Of Part Portion Of Plot No 339 M, Mohalla Kharagjeet Rs. T R e S o e R [ v.’. S i ,,.:' iy o TlSERS, Ph.: 9312272149, 8800276797, RAMESH NAGAR :
Yy Y . . " Mo s henehy gheen hal the Masonal Company Lasy Tribunal has crgensd 1he commersamant of 3 POSITIVE ADS Ph.- 9891 1 95327 931 0006777 6541 8908
Kumar Dubey R/o Kharag Jeet Nagar Mainpuri | + Intt. from | Nagar Mainpuri 205001 Admeasuring 80.35 Sqm. Owned By 541000 /- sorgorata insalvency resclution E“E'.Ejaf':"""'e Anand infoedge Private Limited on 15,07 2024 (copy of , . , , ,
205001, Piyush Kumar Dubey R/o House No 328 | 01.07.2024 |Rashmi Dubey W/o Piyush Kumar Dubey. Bounded As: R the prder veosivedby e A on 22,07 2124) - ) | _ o) TILAK NAGAR : SHIVA ADVERTISERS, Ph.: 9891461543,
Kharag Jeet Nagar Mainpuri 205001, Guarantor/ & Others | East - Plot Of Vendor, West - House Of Rajendra Singh, S. E:EL?:::TD?{T;;Ezﬂr'lﬁrﬁ:::nﬂﬁ;]m:l:dw;;:;ﬁsl;If'llfél:-;r:::lls?-:::L:::-::::I "’F;;:::"':_'“'rm: 25980670, 20518836, VIKAS PURI : AAKAR ADVT. MEDIA
mortgagor : Yagavendra R/o Kharag Jeet Nagar |Charges thereon| North - Others Plot, South - 20' Wide Road. 54100/ - ol S 2 = Sl Ph.: 9810401352, 9015907873, 9268796133
Mainpuri 205001 The financial craditors shall submit thee claims wish proaf by alectranicmeans anly. AR ather cradibons may
Borrowerls: Shiv Nath Pratap Singh, Guarantor/ | Rs. 1800557 | Urem Of Emt Of Nagar Palika Premises No. 270 Situated At Rs. i-:':ﬂlll':“':-‘iﬁgﬁﬁ-‘-!frmﬁ' ':w'm; ‘-wﬁlﬂﬁ:-“ ==:n*~=ﬁl"l-:*""“-"-mi=:5 IA— CENTRAL
o . . . . . . : Alinancial credbor belonging ba aclass, a5 Lshed agains the eriry ko, 12 abow, Inchcsyle e shoace of R _
mortgagor : §|ya Devi W/o. Ran.1babu both R/o + Intt. from |Mauza I?evpura Chimni Tehsil And plstt Mainpuri 2362000/- Siiioea repmeadilie o anirs The. §1168 Tsoiency Liatisieprtimn agained 4y N 13 CHANDNI CHOWK : RAMNIWAS ADVERTISING & MARKET
170,new Basti Devpura Mainpuri (U.P.)- 205001 01.07.2024 | Admeasuring 71.91 Sqm. Owned By Siya Devi W/o Rambabu Rs abave o act as authorised representative of the Financial Creditars in Class {Real Estate Allotiaes) in ING, Ph.: 9810145272, 23912577, 23928577, CONNAUGHT
& Others | 170,new Basti Devpura Mainpuri. Bounded As: East - 6' Wide : romCA PLACE : HARI OM ADVERTISING COMPANY Ph.:
Charges thereon| Road, West - 8' Wide Road, North- House Of Shri Krishna,| 236200/ - Submission of fase or miskading proofs of claim shall attract penalties as per Law, Sl
South - House Of Vikram Kushwah Narender Kumar Sharma 9811555181, 43751196
- : - R ' Date - 25072004 Intarim Resciudion Professicnal for Anand Infoedge Private Limited
Borrower/s: Vinay Kumar Chaturvedi S/o Shri S. 408553 | Urem Of Ope Plot. (par.t Of No.54) Mauza I?evpura, Pargana Rs. Place: Gurugram, Haryana Regn. No.: IBBIIPA-002/1P-NOO125/2017-18/10284
Ramautar Chaturvedi R/o Pachauri Compound, + Intt. from | Teh And Distt Mainpuri 205001 Admeasuring 167.22 Sqm., 1809000/- TIS HAZARI COURT : SAI ADVERTISING, Ph.: 9811117748
Ne.ar Ro.adways Bus Stand, Kachahari Road, 01.07.2024 |[Owned By Kamlesh Kumar Dixit S/o Ramratan Dixit. Rs KINGWAY CAMP : SHAGUN ADVERTISING, Ph.:
Mainpuri 205001, Guarantor/mortgagor : & Others Bounded As: East - Others Plot, West - Road, North - House . 9818505505. 27458589, PATEL CHEST (OPP MORRIS
Kamlesh Kumar Dixit S/o Ramratan Dixit R/o  |Charges thereon| Of Malikhan Singh, South - House Of Karuna Shankar.| 1809(00/- FORM NO. 1 ’ - .
Devpura, New Basti, Mainpuri 205001 SUMMONS FOR FILING REPLY & APPEARANCE THROUGH PUBLICATION NAGAR POLICE STATION) : MAHAN ADVERTISING & MAR-

(PRASHANT VIHAR)
9311564460, 93112888

CHATTARPUR : A &

SERVICE, Ph.: 9891081
SARAI
9810843218, 26561814

FARIDABAD (NEELAM
ADVERTISING, Ph.: 981
FARIDABAD (NIT, KA
4166498, FARIDABAD :

HI MEDIA PVT. LTD.,

GHAZIABAD (HAPUR R
TIRUPATI  BALAJI

KETING, Ph.: 9350304609, 7042590693, PITAMPURA

SOUTH

9811602901, 65181100, 26301008, KALKAJI :
ADVERTISING, Ph.: 9811111825, 41605556, 26462690,
MALVIYA NAGAR : POOJA ADVERTISING & MARKETING

: TANEJA ADVERTISEMENT & MARKETING Ph.:

ADVERTISING, Ph.: 9818078183, 9811502088, 0129-
ING, Ph.: 9810680954, 9953526681, GURGAON : SAMBOD-

9910633399, GURGAON : AD MEDIA ADVERTISING & PR,
Ph.: 9873804580, NOIDA (SEC. 29) : RDX ADVERTISING,
Ph.: 9899268321, 0120-4315917, NOIDA (SEC. 65) : SRI
SAl MEDIA, Ph.: 0120-4216117, NOIDA (SEC. 58) : JAI
LAKSHMI ADVERTISERS, Ph.: 9873807457, 9911911719

ADVERTISING & MARKETING,
Ph.: 9818373200, 8130640000, 0120-4561000

EDUCATION (IAS & PMT ACADEMIES)
FRIENDS PUBLICITY SERVICE 23287653, 23276901, 9212008155

PAAVAN ADVERTISER Ph.:
39, 47057929

M MEDIA ADVERTISING, Ph.:
: ADWIN

700, 24331091, 46568866, YUSUF

, 26510090

FLYOVER) : AID TIME (INDIA)
1195834, 0129-2412798, 2434654,
LYAN SINGH CHOWK) : PULSE
SURAJ ADVERTISING & MARKET-

Ph.: 0124-4065447, 9711277174,

OAD TIRAHA, NR GURUDWARA) :

For CAD enquiries please contact :
ROHIT JOSHI 9818505947, ABHINAV GUPTA 9910035901
For booking classified ads, please contact 011-23702148,

0120-6651215, E-mail :

|

delhi.classifieds@expressindia.com
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...continued from previous page.

CONTENTS OF THE MEMORANDUM OF ASSOCIATION OF THE COMPANY AS REGARDS ITS OBJECTS: For information on the main objects of the Company, = DISCLAIMER CLAUSE OF THE SECURITIES AND EXCHANGE BOARD OF INDIA (“SEBI”): SEBI only gives its observations on the Offer documents and the does

please see the section “History and Certain Corporate Matters” on page 246 of the RHP. The Memorandum of Association of the Company is a material document for  not constitute approval of either the Offer or the specified securities or the Offer document. The investors are advised to refer to page 449 of the RHP for the full text of
inspection in relation to the Offer. For further details, please see the section titled “Material Contracts and Documents for Inspection” on page 529 of the RHP. the disclaimer clause of SEBI.

LIABILITY OF THE MEMBERS OF THE COMPANY: Limited by shares. DISCLAIMER CLAUSE OF NSE (DESIGNATED STOCK EXCHANGE): It is to be distinctly understood that the permission given by NSE should not in any way be

AMOUNT OF SHARE CAPITAL OF THE COMPANY AND CAPITAL STRUCTURE: As on the date of the RHP, the authorised share capital of the Company is  deemed or construed that the Offer Document has been cleared or approved by NSE nor does it certify the correctness or completeness of any of the contents of the Offer
3400,000,000 divided into 200,000,000 Equity Shares of face value X2 each. The issued, subscribed and paid-up share capital of the Company is 294,712,560 divided  pocyment, The investors are advised to refer to page 452 of the RHP for the full text of the disclaimer clause of NSE.

into 147,356,280 Equity Shares of face value of 32 each. For details, please see the section titled “Capital Structure” beginning on page 91 of the RHP. , o o ,

INAME S OF S| GN:;JCI)SI/?IE S TO THE M\IIEMUORANDUM OF ASSOé)IA:'ION OF THE COI\;IPA;\IY ANDp';HE NSMLIIBER og::l E(I'.ISITYpSHgARES SUBSCRIBED BY THEM: DISCLAIMER CLAUSE OF BSE: It is to be distinctly understood that the permission given by BSE should not in any way be deemed or construed that the RHP has been
o . . . ) ) o . . . . " cleared or approved by BSE nor does it certify the correctness or completeness of any of the contents of the RHP. The investors are advised to refer to page 451 of the

The initial signatories to the Memorandum of Association are Dharam Chand Jain, Sanjeev Jain, Sandeep Jain, Kiran Jain, Lata Jain, Vandana Jain and Neetu Jain. For RHP for the full text of the disclaimer clause of BSE

details of the share capital history and capital structure of our Company, please see the section entitled “Capital Structure” beginning on page 91 of the RHP.
LISTING: The Equity Shares that will be offered through the Red Herring Prospectus are proposed to be listed on the Stock Exchanges. Our Company has received GENERAL RISKS: Investments in equity and equity-related securities involve a degree of risk and Bidders should not invest any funds in the Offer unless they can

‘in-principle’ approvals from BSE and NSE for the listing of the Equity Shares pursuant to their letters each dated June 4, 2024, respectively. For the purposes of the afford to take the risk of losing their investment. Bidders are advised to read the risk factors carefully before taking an investment decision in the Offer. For taking an
Offer, the Designated Stock Exchange shall be NSE. A signed copy of the Red Herring Prospectus and the Prospectus shall be delivered to the RoC for filing. For details ~ investment decision, Bidders must rely on their own examination of our Company and the Offer, including the risks involved. The Equity Shares in the Offer have neither
of the material contracts and documents that will be available for inspection from the date of the Red Herring Prospectus up to the Bid/ Offer Closing Date, see “Material ~ been recommended, nor approved by the SEBI, nor does SEBI guarantee the accuracy or adequacy of the contents of the Red Herring Prospectus. Specific attention of
Contracts and Documents for Inspection” on page 529 of the RHP. the Bidders is invited to “Risk Factors” on page 28 of the RHP.

REGISTRAR TO THE OFFER COMPANY SECRETARY AND COMPLIANCE
OFFICER

| F o —— - Dharamvir Malik
@’]ﬂfﬂf G2 AAJ{lS CAPITAL —o— ANABIT LINK |ﬂt|l e Akums House, Plot No. 131 to 133, Block C
Securities ( : I I Acumen ot wark . Mangolpuri Industrial Area, Phase-1, Delhi - 110 083, India

Tel: +91 11 6904 1000, E-mail: cs@akums.net

BOOK RUNNING LEAD MANAGERS

ICICI Securities Limited Axis Capital Limited Citigroup Global Markets India Private Limited Ambit Private Limited Link Intime India Private Limited

ICICI Venture House, Appasaheb Marathe Marg 15! Floor, Axis House, C-2 Wadia International 1202, 12" Floor, First International Financial Centre Ambit House, 449, Senapati Bapat Marg C-101, 1%t Floor, 247 Park, Lal Bahadur Shastri Marg

Prabhadevi, Mumbai 400 025, Maharashtra, India | Centre, Pandurang Budhkar Marg, Worli, Mumbai | G-Block, Bandra Kurla Complex, Bandra (East) Lower Parel, Mumbai 400 013, Maharashtra, India | Vikhroli (West), Mumbai 400 083 Investors may contact the Company Secretary and
Tel: +91 22 6807 7100 400 025, Maharashtra, India Mumbai — 400 098 Maharashtra, India Tel: +91 22 6623 3030 Maharashtra, India Compliance Officer or the Registrar fo the Offer in case
E-mail: akums.ipo@icicisecurities.com Tel: +91 22 4325 2183 Tel: +91 22 6175 9999; E-mail: akums.ipo@citi.com | E-mail: akums.ipo@ambit.co Tel: +91 810 811 4949 of any pre-Offer or post-Offer related grievances including
Investor grievance e-mail: customercare@ E-mail: akums.ipo@axiscap.in Website: www.online.citibank.co.in/rhtm/ Investor Grievance E-mail: customerservicemb@ | E-mail: akumsdrugs.ipo@linkintime.co.in non-receipt of letters of Allotment, non-credit of Alotted
icicisecurities.com Investor grievance e-mail: complaints@axiscap.in - citigroupglobalscreent.htm ambit.co Website: www.linkintime.co.in Equity Shares in the respective beneficiary account, non-
Website: www.icicisecurities.com Website: www.axiscapital.co.in Investor Grievance ID: investors.cgmib@citi.com | Website: www.ambit.co Investor Grievance ID: akumsdrugs.ipo@linkintime.co.in | réceiptof refund orders or non-receipt of funds by electronic
Contact Person: Namrata Ravasia/Harsh Thakkar | Contact Person: Jigar Jain Contact Person: Abhishek Mawandiya Contact person: Siddhesh Deshmukh Contact Person: Shanti Gopalkrishnan mode, etc. For all Offer related queries and for redressal of
SEBI Registration No.: INM000011179 SEBI Registration No.: INM000012029 SEBI Registration Number: INM000010718 SEBI registration number: INM000010585 SEBI Registration Number: INRO00004058 complaints, Investors may also write to the BRLMs.

Availability of the RHP: Investors are advised to refer to the RHP and the “Risk Factors” beginning on page 28 of the RHP, before applying in the Offer. A copy of the Capital Market Services Limited, Kotak Securities Limited, Lakshmishree Investment & Securities Pvt Limited, LKP Securities Limited, Inventure Growth & Securities Ltd.,
RHP shall be available on website of SEBI at www.sebi.gov.in and is available on the websites of the BRLM, i.e. ICICI Securities Limited at www.icicisecurities.com, Axis Marwadi Shares & Finance, Motilal Oswal Financial Services Limited, Nuvama Wealth and Investment Limited, Patel Wealth Advisors Pvt Limited, Prabhudas Lilladher
Capital Limited at www.axiscapital.co.in, Citigroup Global Markets India Private Limited at www.online.citibank.co.in/rhtm/citigroupglobalscreen1.htm and Ambit Private Pvt Limited, Pravin Ratilal Share & Stock Brokers Limited, RR Equity Brokers Pvt Limited, Sharekhan Ltd, SMC Global Securities Limited, Systematix Shares and Stocks
Limited at www.ambit.co, respectively, the website of the company at www.akums.in and on the websites of BSE and NSE at www.bseindia.com and www.nseindia. (India) Limited, Tanna Financial Services, Trade Bulls Securities (P) Ltd, Yes Securities (India) Limited.

com, respectively.

Availability of _the Abrltjggd .Prospetctus: A copy of the abridged prospectus shall be available on the website of the Company, the BRLM and the Registrar to the Offer Anchor Escrow Collection Bank: Refund Bank and Sponsor Bank: ICICI Bank Limited and Axis Bank Limited
at www.akums.in, www.linkintime.co.in.

Availability of Bid-cum-Application Forms: Bid-cum-Application Forms can be obtained from the Corporate Office of the Company. Public Offer Account Bank: Axis Bank Limited

AKUMS DRUGS AND PHARMACEUTICALS LIMITED, Tel: +91 11 6904 1000 the BRLMs: ICICI Securities Limited, Tel: +91 22 6807 7100, Axis Capital Limited, ~ UPI: UPI Bidders can also bid through UPI Mechanism.
Tel: +91 22 4325 2183, Cltlgroup Global Markets India Private Limited, Tel: +91 22 6175 9999 and Ambit Private Limited, Tel: + 91 22 6623 3030 at the select All capitalized terms used herein and not Speciﬁca”y defined shall have the same meaning as ascribed to them in the RHP.
locations of the Sub-Syndicate Members (as given below), SCSBs, Registered Brokers, RTAs and CDPs participating in the Offer. ASBA Forms will also be available on

Syndicate members: Ambit Capital Private Limited

the websites of BSE and NSE and the Designated Branches of SCSBs, the list of which is available at websites of the Stock Exchanges and SEBI. For AKUMS DRUGS AND PHARMACEUTICALS LIMITED
Sub-syndicate members: Aimondz Global Securities Limited, Anand Rathi Share & Stock Brokers Limited, Anand Share Consultancy, ANS Pvt Limited, Ashwani Dandia On behalf of the Board of Directors
& Co, Axis Securities Limited, Centrum Wealth Management Ltd, Choice Equity Broking Private Limited, Dalal & Broacha Stock Broking Pvt Limited, DB(International) Sd/-
Stock Brokers Ltd, Eureka Stock & Share Broking Services Ltd, G Raj & Co. (Consultants) Limited, HDFC Securities, ICICI Securities Limited, IDBI Capital Markets & Place: New Delhi Dharamvir Malik
Securities Limited, JM Financial Services Ltd, Jhaveri Securities, Jobanputra Fiscal Services Pvt. Ltd., Kalpataru Multiplier Limited, Keynote Capitals Limited, KIMC Date: July 24, 2024 Company Secretary & Compliance Officer

AKUMS DRUGS AND PHARMACEUTICALS LIMITED is proposing, subject to applicable statutory and regulatory requirements, receipt of requisite approvals, market conditions and other considerations, to make an initial public offer of its Equity Shares and has filed the RHP with RoC on July 24, 2024. The RHP shall be made available on
the website of SEBI at www.sebi.gov.in, the website of the Company at www.akums.in, the websites of the Stock Exchanges i.e., BSE and NSE at www.bseindia.com and www.nseindia.com, respectively, and the websites of the BRLMs, i.e., ICICI Securities Limited, Axis Capital Limited, Citigroup Global Markets India Private Limited and Ambit
Private Limited at www.icicisecurities.com, www.axiscapital.co.in, www.online.citibank.co.in/rhtm/citigroupglobalscreen1.htm and www.ambit.co, respectively. Potential Bidders should note that investment in equity shares involves a high degree of risk and for details relating to such risk, please see the section titled “Risk Factors” on page 28
of the RHP. Potential Bidders may rely on the information disclosed in the Red Herring Prospectus as being true and correct.

This announcement does not constitute an invitation or offer of securities for sale in any jurisdiction. The Equity Shares offered in the Offer have not been, and will not be, registered under the U.S. Securities Act of 1933, as amended (“U.S. Securities Act”) and may not be offered or sold within the United States, except pursuant to an exemption
from, or in a transaction not subject to, the registration requirements of the U.S. Securities Act and applicable state securities laws. Accordingly, the Equity Shares are being offered and sold (a) within the United States solely to “qualified institutional buyers” (as defined in Rule 144A under the U.S. Securities Act) pursuant to Section 4(a) of the
U.S. Securities Act, and (b) outside the United States in offshore transactions as defined in and in compliance with Regulation S under the U.S. Securities Act and the applicable laws of the jurisdiction where those offers and sales are made. There will be no public offering of securities in the United States.
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